
FORM A
PUTTL I c ANNornrcRr\4r.Nl

(Llnder Regulation 6 of the Insr.tlvenq; and Bsnkrulttcy lloard oJ'hdi* (In.tolvency llesolution
P roce,s,s .lrtt C ot'pct ra te l' e r,son s) Re gu I u l i o n s, 2 () I 6:)

FORTHE ATTENTION OF THE CR-E DITORS _ GREENSEED AGRO BIO LABS PVT LTD

Noticc is herebr given that the Nati,,rnal Companv Laur Tnbunal has ordered the commencemcnt of Coqroratc
lnsoh,encl Resoiution l)rocess of GREENSEED AGRO BIO LABS PYT LTD on il.1-04-202()

The creditors of GREENSEED AGRO BIO LABS PVT LTD. are herebv called r,rpon to sulmit therr claims r.rith proot on or
beibre 18-04-2(t-105 to the intenrn rc:i,)lutlon prol'essional at the address mcntioned asainst cntn- No 10

lhe financial crc ditors shail submit lLreir claims u,ith prool bl electronic means onlr,..A]1 other credirrrrs may submit the
claims r.r,rth prool ilr person, by post cri- trv clectronic mcuns

Submission of false or misleading proofs of claim shall attract penalties

flEtl INDiFN L*?*ess oN ab-o\-loas

S\sTt'rRrrrtst}un^ | ot* ob - o\ - Qoat C*oLETALoh

Agro Bio Labs Pvt Ltd
Buitding No.1 10, Ground Ftoor, Surabhi Nagar,
Kal<kanad, Kochi, Kerata, 682030
AFA Vatid upto 30-06-2025

Kakkanad
as-a4-zazs CA.GECIiGE VARKEY B.Com, ACA,IP

I nsolvency Proiessional
Reg No. I BBI/l PA-00 1il P-P00433/201 7-1 B/1 0756

CA.GeorgeVa
lntererim Res n Professional of Greenseed

1

AR:I'ICULARS

2. Date cll mculxx'ation of corprrrate deblor' 01-12-2020
-). Authority under r.r'hich cotporate debkrr is incorporated

regisercd
tROC - Kerata

4. Corporale ldentity Nr of coq,glxte debtor CIN : U01 1 00K12020PTC066036
5. Addres: of the registercd rillice and pdncrpal oftle.e {if

anv of r:o4rorate dctrtor
Regi stered Off ice : 8A8/ 4, Parava nethu Butid in g
Chittar PO, Chittar, Kerata, lndia - 689 663

Principal ptace of business: KGP Vl/584, AKG Padi,
nea r Me rryweather Resorts, Arna ravathy, ldu kki,
Kerata - 685 509

6. I tr sol vcr roy commenc cr11t cr-r t date in re spec t o I' cotpr.trate
debtor

04'n April 2A25 {04-A4-2025)

1 llstimatecl date r:f closure of insolr,ency rescilution
llio0cis

01-14-2A25

8. Name ald registration number olthe insolr,cncy
prcf'essicnal acting as interim resolr-(ion ptofes.ional

CA.George Varkey
I B Bl/l PA-01 /t P- P00433/2 A1 7 -1 8t 1 07 56

9 Address and e niail olthe intcrim rexrlulion
prolessi,.rnal, as regislcred r,r,ith the l3oar d

CA.George Varkey
Buitding No.1 10, Ground Floor, Surabhl Nagar,
Kakka nad, Kochi, Kerata, 682030

: geovak!m@gmai[.comEmait
10 Address aml c trail to Lre used lor concspondence lritlr

the inter im r esolution prot'essronal
CA.GeorgeVarkey
Buitding No.1 10, Ground Ftoor, Surabhi Nagar,
Kakkanad, Kochi, Kerata, 682030
Emai[ : cirp.greenseedagro@gmai[.com

11 L asl rlato I r-ir subnrission o| claims 1B-04-2025
12. Classes of cr:editors- il an1.- under clause (b ) of sub

scction 6A olsection 21. ascertainedbv the interim
rcsol ution prol'essional

Ntl- )

13. Names ol Insolr'cnc], Prcfessronals identitled to
act as z\uthcnserl Representativc of creditors in a

class fluee names tbr each ciass

Nit

14. .a) Itcicllint }ioms

!) Detarls ol Authonsed Reprcscnlatives are available
at

Weblink: !tSpe:f/*h*3i"Ssn"inlf em/h*meld+\tr$tEEd s
Physica[ address: Buitding No.110, Ground Ftoor,
Su rab h i N aga r,' Kdlika nad; Kochi, Kera[a, 682030

Not Appticabte

Tq*rrj*cnse}


